
NEW DELHI BENCH
NEIIII DELHI

c. P. NO. 85(ND)14
cd. No

PRESENT: SH,R.VARDHARA'AN
HON'BLE M€MEER (J)

ATTENDANCE-CUM.OROER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAWTRIBUI'{AI ON 13.10.2016

NAM E OF TH E CoM PANY: M/ s. Ponni chandra Shekhar & ors. vs. Goojar Plal Ganpatra

SECTION OF rHE COM PANIES ACT: 3971 398

S,NO. NAME DESIGNATION REPRESENTATION SIGNATURE
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NATIONAL COMPANY IAW TRIBUNAT

tlt"f"\.-l'<-'

PeltiDners presedt rnviewolthe materbenc isted durig Du$ehra v:'arion' rhe matteris

repo*.d io 19102016 and the authorned rcpresentatve of th' petitioner undenakes to iorirY rhe

counse for rc5pondent abour the c P bengrepon.dto 191020r6
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